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ma.kine talse s~tement and suppres-
sion of facts. During the course 01 
investiption, the C.B.}. have searchecl 
the pre~es of Mis. Bisleri (India) 
Pvt. Ltd., Bombay and some other 
conne.cted premises on 7-4-80 and 
8-4-80 and seized a number of docu-
ments. Further investigation is in 
progress. 

Inlpori of Sucar from London 

812. SHRl K. M. MADHUKAR: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whetlier sugaJ was imported from 
London recently to meet the shortage in 
the country; and 

(b) if SOl, the quantum and the rate 
per tonne? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and 
(b). Yes, Sir, A contract ]las been 
ooncluded by S.T.C. for import of 
2 lakb metric tonnes of refined sugar 
at the best available international 
price at the time of signing the 
contract. 

Filling up of the Vacancy of Director of 
Welchts and Measures 

814. SHitI C. CHINNASWAMY: 
Will the Minister of CIVIL SUPPLlES 
be pleased to state: 

(a) whether it is a fact that the Direc-
tor of Weights and Measures has re-
tired fJ'om Service almost an year aio; 

(b) whether it is also a fact that 
names have been called fOr deputation 

from various Ministries but no selec-
tion has been made so far inspite 0'£ 
12 monttn) have passed away; and 

(c) if BO, by when the vacancy is 
llkel)f to be filled up? 

THE MINISTER OF CIVIL SUP. 
PLIES (SHRI V. C. SHtJ1CLA): <a) 
to (c). The last incutnbent of the 
post of Director (Weight, and lIea-
sures) superannuate(l OD 31-8-1979. 
In anticipation of the tinalisation of 
the recruitment rules framed for the 
post of Director (W&M), a cIrcular 
letter calling for applications from 
suitable. qualified oftlcers had been 
circulated. in the month ot July to all 
the State Governments, Ministries ttf 
Government of India and other insti-
tutions. The recruitment rules for 
the post of Director (W&M) have re-
cently been finalised by the Union 
Public Service Commission and are 
being notified. The applications re-
ceived in response to the circular 
issued in the month of July. 1979 have 
already been forwarded to the Union 
Public Service Commission which 
will make the final selection of the 
candidate for the post of Director 
(Weights & Measures) as soon as the 
recruitment rules are notified in the 
Gazette of India. 

Dep&Jit of Tax amount deducted from 
Salaries of EmP107ee1 by MIs. S71v&Pia 

and Lakshman Pvt. Ltd. 

815. SRRI NARAYAN CHOUBEY: 

SHRI CHANDRADEO PRA-
SAD VERMA: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that MIs. 
Sylvania and Lakshman Pvt. Ltd. fail-
ed to deposit with the Income-tax De-
partment, the tax amount deducted at 
the source from the salaries of the em-
p'oyee:; for the year 1976-77; 

(b) if 80, the full details; 

(c) action taken against Chairman 
and Joint and Mana.i~ Director of 
the Company; and 

(d) their names? 




